
To, 

Sub: 

Sir, 

No. 07-12/CS-MPPGCL/CERC/Hearing/2,22 

MADHYA PRADESH POWER GENERATING COMPANY LIMITED 
(A GoVERNMENT OF M.P. UNDERTAKING) 

BLOCK No.9, SHAKTI BHAWAN, VIDYUT NAGAR, RAMPUR: JABALPUR (M.P.)482008 
PHÌNE No.0761-2702615 WEBSITE: www.mppgcl.mp. gov. in 

EMAIL-ID-mppgcl@mp.nic.in 
Jabalpur, Date: |4.03. 2024 

FAX No.0761-2665805 

The Secretary, 
Central Electricity Regulatory Commission, 
3rd & 4th Floor, Chanderlok Building, 
36, Janpath Road, 
New Delhi-110001 

CIN-U40109MP2001SGC014882 

Public hearing on Draft Central Electricity Regulatory Commission (Terms and 

Conditions for Tariff determination from Renewable Energy Sources) Regulations, 

2024. 

Name 

In the above context, Hon'ble CERC has directed that the hearing will be held through 

Video Conference with the use of "Microsoft Teams" as the video conferencing 
relevant 

platform and directed the submit the 
also organizations 

details of concerned participant(s). Accordingly, the name of following officer is 

proposed to attend the hearing through Microsoft Teams. 

Email 

Mobile 

Submitted please. 

Address for Correspondence: 

: Sanjiv Arora 
Addl. C.E.(CS), MPPGCL, Jabalpur 

: acecp.mppgcl@yahoo.in 

:9425806523 

to 

(Bashruddin Khan) 
Chief Engineer (Corporate Services) 

M.P Power Generating Co. Ltd, Jabalpur 
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